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(b) whether cases have been registered 
agaiittt such labourers under Railway 
property Unlawful Possession Act;

(c) whether such labourers ft und in- 
dulgjng in pilferage/theft cases wexe/ar*- 
working under Cooperative Societies 
functjomn* at Naini and Allahabad; end

(d) if  so, what action has been taken 
against the Societies fir  employing cri- 
minals ?
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Offshore Oil exploration in 
Ratnagiri

3932. SHRI BAPUSAHEB PARU- 
LEKAR: Will the Minister of PETRO
LEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether off-shore exploration in 
Ratnagiri area on West c >ast of Maha
rashtra State has yielded any promising 
result from the exploratory well;

(b) if  so, whether any decision to 
continue further exploration in that 
area has been taken; and

(c) the number of wells proposed to 
be drilled and the prospects them I ?

THE MINISTER OF PETRO
LEUM, CHEMICALS AND FERTI
LIZERS (SHRI H. N. BAHUGUNA):
(a) to (c). The results from the one off
shore exploratory well off Ratnagiri area 
have been inconclusive. The data from the 
giological and seismic surveys as also 
from the drilling of the well arc being 
evaluated on which would depend further 
exploration in tne area.

Labourers Indulging Into pilferage* 
and thefts at Naini and Allahabad

3933. SHRI JAGDAMBI PRASAD 
YADAV: Will the Minister of RAIL
WAYS be pleased to state;

(a) the details o f labourers detected

Office at Allahabad during the last three 
yeaxs;

THE MINISTER OF RAILWAYS 
(P R O F .M A D H U D A N D W A TE )t(.)
N >. of labourers detected indulging ir. 
pilferages/thefts during the last three 
y;ars are as under

Naini Goods Shed .

Allahabad Goods Shed

Allahabad Parcel Office 

T otal .

(b) Yes.

(c) They were w. rking with the Socie
ties but after they were found indulgirg 
in pilferagcs/ihefts, they were removed 
from service and are no longer in 
servicc of the Cooperative Societies.

fd )  Docs not arise, since the latx ureis 
concerned were removed from service 
by the Societies after they were found 
indulging in pilfewges/thefts.

4

14
6

24

Mathura refinery and it* ancillary 
units.

3934- SHRI SATISH AGARWAL: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS be pleased to state:

(a) when will the Mathura Oil Refineiy 
complex start production and is it Jfgging 
behind the targeted schedule c f  its imple
mentation, if  so, what are the reasc ns;

(b) whether the Central Goverrment 
or the State GdVernmertS of Rajasthan 
or Uttar Pradesh made msriy surveys/ 
proposals to list the ancillary and d< wn- 
stream industrial units on the basfc c f  
this refinery, if  so, what actic n is taken 
or proposed new, if  net, is there «r.y 
proposal for such a surny; and

(c) whether Government have decided 
that anallaries to the refinery should be 
promoted in private sector, i f  so, whit will 
be the share o f Rajasthan which borders 

Mathura ?
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THB MINISTER OF PETRO
LEUM, CHEMICALS AND FERTI
LIZERS (SHRI H. N. BAHUGUNA):
(a) As per the Schedule approved by the 
G'vernment Mathura Refinery is to be 
mechanically competed by the end o f 
1979 an(3 ready for commissi* ning by 
April, 19^0. The implementatt n < f  the 
Pr ject is keeping to the schedule and 
as on date the above target date of com
missioning the Refinery appears quite 
feasible.

(b) Vanous pgencicj of the U.P. 
Government hPve been in touch with 
IOC Project authorities for setting up 
of ancillary and downstream indu: tries 
based < n Mathura Rcfineiy. In view « f 
the type and design of the Refinery, no 
ancill wy indu' try cun solely depend up n 
the needs f the Refinery. Accordingly, 
the setting up > 1 an ancillary complex 
f  r the refinery was n't f> und fer.'ible. 
Mathura Refinery will produce petroleum 
products such as nrnti r gast lire, ken - 
sen**, <.viati n turbuu fuel, high &peed 
diesel and furnace 1 ii. The Refinery will 
also produce seme rc'idufll products 
(1 >w sulphur h**avy 3tock/h< t heavy 
stock which is already earmarked ;.s 
feed stock t 1 the fertilizer plants at 
Nangal, Bhatinda and Panipat. Tw > 
units f r the mmuficturing < i Csrb n 
hi ick based *>n a pr 'duet called clarified 
ii h ive been p.- 'p sed; one at Ghaziabad 

m th* private sect< r and an ther undci 
tnc U.P. InJustml Dcvcl pnient C 1- 
pi-a‘1 tn. In ift«'r the manufacture 
>f rn't r gj'ohne and ..ftcr meeting

11 - r-quirem’nt '1 f ’ tiliz'T plants, e x it
ing it  under cw nuction, any Turplm 
Nipth-i becomes t\ailabU , thi . vcrue.1 ■ f 
utibzati n i f  such surplus N» ptlii; will 
be exploded.
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Rail link between Oral and Phaphund 
Via Jalaunuarlya

3936- SHRI MADHAVRAO SCIN- 
DIA: Will the Minister o f RAILWAYS 
be pleaded to state:

(n; whether it is a fact that Late Shri 
Lai Bahadur Shsstri the then Minister 
o f Railways had assuud the pec pie c f 
distiict Jalaun f. r linking Orm t( Ph;,- 
phund via Jalaun-Auiiya in U.P. by o  n- 
structing a new tailwty line;

(bj if so, what steps Govcrnm.nt have 
taken in the matter;

(aj whether Government are aware 
that there is no other rail line which 
cm caWr to the need < f  this area; and

(d) if s >, what steps Government pro- 
p 'se to take to construct this line in 
view of its importance f< r movement 
of passengers and goods to the biggest 
two main Mandis of Jalaun and Auriya ?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (al 
and (b). G  ̂ vemmcnt are not aware of any 
assurance having been given by Late 
Shri Lai Bahadur Shastri regarding cons
truction < f  railway line frcm Orai to 
Phaphund. However, a traffic survey 
for construction r f  a railway line from 
Orai to Jalaun was undertaken in 1957- 
58.

(c) and (d). Due to paucity o f funds 
it will not be possible to consider cons
truct! mi of railway line between Omfcnd 
Phaphund at this Stage.




